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Withholding of fund allotted to Kerala 
under JRY 

2708. SHRI NILOTPAL BASU : Will the 
PRIME MINISTER be pleased to state : 

(a) whether it is a fact that recently the 
Ministry has written to the Government of 
Kerala pointing out that the money allocated to 
Kerala from the Central Government meant for 
Jawahar Rozgar Yojana (JRY) will be with-
held; 

(b) if so, whether it is also a fact that such a 
move by the Ministry is intended to get 
measures for holding the Panchayat elections 
initiated; and 

(c) if so, whether the Kerala State Govern-
ment are showing reluctance to hold the Pa 
:chayat elections ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP-
MENT) (SHRI RAMESHWAR THAKUR) : 
(a) to (c) The Ministry of Rural Development 
have written to those State Governments where 
elections to Panchayati Raj Institutions (PRIs) 
are due including Government of Kerala, 
requesting them to complete elections to the 
Panchayati Raj Institutions in the States. These 
States were also informed that it would be 
extremely difficult to release funds for various 
rural development programmes including JRY 
from the Ministry of Rural Development till 
such time that these States indicate a firm 
schedule for elections to the PRIs. So far, no 
definite schedule for holding elections to PRIs 
in Kerala has been received from the 
Government of Kerala. 


